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HATITHE AUHATI H IGH COU ATGUW

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. Hc.vrr-o3/ 2.J1

Shri Gautam Baruah
Registrar (Vigllance)
Gauhati High Court
Guwahati

The District & Sessions Judge

l'lnsukia

Dated Guwahati, the SePtember, 2021

Permission to avail LTC.

Your letter No. DJT/CAO/II lBl544U2O2l dated 22'09'2021

IA
From

To,

Sub:-

Ref:-

Sir,

With reference to the above, I am directed to inform you that Smti

Al Moohmina Muzammil, Sub-Divisional Judicial Magistrate (S), llnsukia has been

allowed to avail LTC for the block period of 2018-2021 to visit Kashmir via New

Delhi,w.e.f.l2.lO.2OZIto20'10.202lbytheshortestpossibleroute,asper

existing Rules.

Smti Muzammil may be informed accordingly'

Yours faithfully,

/5d I
REGI R ruIG ILANCE)

9{ ''"'
E

Memo No. Hc.vu-o3/202ol 4S'15- Le 3B /& dated- "-e-11l, 
1- I

Copy to:-

l.ThePrincipalAccountantGeneral,(A&E),Assam,Guwahatiforinformation'

2,smtiAlMoohminaMuzamina,Sub-DivisionalJudicialMagistrate(S),
l.lnsukiaforinformationwithreferencetoherletterdated22.09.202l,

3. The Deputy Registrar (Finance), Gauhati High Court, Guwahati for

information and necessary action and to take necessary steps for allotment

of budget for the LTC advance amount, as per Rules

/ q. the proiect Manaqer, Gauhati High court, Guwahati for information wlth

J requestio take nJcessary steps fbr upload this letter in official website of

9*

this Hon'ble Court

G


